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.  ■ Chani. Ram

•S/o Shri Khem Ram
Presently working as LDC SPB-<T Serrf Tr-.fi
Department Posts
Dak B ha wan. New Delhi & resident" nf
127 Sector 2, R.K.Puram

Applicant

(By Advocate:; None .present 1
LShri P.L. Mimrothpsa.rlier connsel
is preserrt). " .

yer-;;n.!s

1 - Union of India, through
Secretary - • •
Ministry of Comnujnica'tioDs
Department of Posts
New Delhi.

■  2. ■ Direc::tor General
Department of Posts
Dak f;;ihawar"i, Sansad Mai"<"i
New Delhi-~1 "I ©001 . Resi:;:.ondents

Q....B....D,.,.E„..r' (ORAL)

R-L. Mifnroth ,■ learnied counsel wh'S

-irp i-At esent . in the Court submits "that .the
I  appU. leant has withdrawn Vakalatriama from him and

l ias told him not to appear on his behalf.

However, we note that" neither- the
applicant nor anyone else is present for tLie

■  applicant.

circumstances, it appears
that applicant is not interested in pursuing this
case furthoi--. Accoi-dingly( OA is dismissed for

•  ta u 11 a nd no h~prosec ut i o n.
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dbe pc,; , Member (J)


